Sixteenth Loksabha

>

Title: Introduction of the Heritage Cities and Sites (Conservation and Development) Bill,
2018.
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HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to provide for the conservation and
development of heritage cities and sites by way of retaining their historical
identification and promoting international and domestic tourism and
publishing their historical importance through booklets, pamphlets and such
other material and for declaring heritage cities as smart cities for overall
development and for matters connected therewith or incidental thereto.”

The motion was adopted.
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